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!ll;. Mker: No clarification now.

:Shri Sham Lal Sarar; [ do not want
‘a clarification, There is one thing the
hon. Minister said This is a Vvery
important point, .

Mr. Speaker; No, I have called Mr,
Hem Barua.

(ii) HerorTEp CELEBRATION OF “RErun-
Lic Day” BY THE SO-CALLED Naca
FenERAL GOVERNMENT
Shri Hem Barua: I cal] the attention

of the Minister of External Affairs to

the following matter of urgent public
importance and request thai he may
make a statement thereon:—

“Reported celebration of their
‘Republic Day' by the so-called
Naga Federal Government on the
22nd March, 1866 near Kohima, to
which his uttention was called on
the 23rd March, 1866."

Shri Dinesh Singh: Government had
indications that the Underground were
planning to cclebrate their so-called
‘Republic Day' in Kohima town and
had intended to bring their armed men
for this purpose.

The State Government took ob-
jection to the concentration of armed
mmen and informed the Peace Mission
and through the Peace Mission the
Underground leaders that there shou'd
oot be any miiltary demonstration
which might wvitiate the spirit of the
agreement.

From reports received, we under-
stand that the Underground held the
celebrations about 3 miles from Kohi-
ma town. The celebration consisted
of a public meeting :and singing and
dancing. The function was attended
by Shri Scato, some Underground lea-
ders and others.

Some Underground Naga Armed
personnel were present but no military
parade was held. No incidents of vio-
lence have been reported.

Shri Hem Barua: The so-called

Nagaland Federal government has
staged an open revolt against this
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government and it was the president
of the so-called Naga Federal govern-
ment who unfurled their national flag
on that occasion and that celebration
was attended by Rev. Michael Scott
& Member of the Peace mission and
Miss Marjorie Sykes, member of the
observer team. This is on open revolt
on Indian soil. In this context, may
I know (&) do not government think
that this is an open revolt staged by
Naga Federal government in violation
of the so-called cease-fire agreement
(b) do not government think that by
their presence Rev. Michael Scott and
Miss Marjorie Sykes had blessed this
open revolt by the Naga rebels and
(¢) do not government think or are
not government convinced by this act
that prolonged peace talks with Naga
hostiles are futile and are useless?

Shri Dinesh Siogh: (a) We do not

think that this is in itself an act of
rebellion...... (Interruptions).

Shr| Tyagl (Dehra Dun): I take
strong exception to this. What does
it mean?

Shri Har{ Vishnu Kamath: Some-
body more competent may answer,
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Bhri Tyagi: Do not put us to shame.
We cannot permit it on behalf of the
party. ... (Interruptions).

Mr. Speaker: Order, order. I agree
with the hon. Members. ...

Shrl Tyagl: It is a blot on our sense
of patriotism. We canmot permit it.

Shri Harl Vishnu Kamath:
ernment are abetting rebellion.

Gov-

ot gwm W wgE@ (@) 4
nefl wEm fedg wom W § L ..
(wrwsn®)

WouH AEg ;W WhET | WY
#fsa 1 (wrwemr)
ot gen ww v : & O ¥

g T wgaT § e ag e At
fr 30 ¥ wx w1, . (wwnn)



7557 Republic Day

WEW WRYAY ; WIET, WET |

ot gwR wx wYATT : AW 9T A
AT HATEY | (M)

Mr. Speaker: Do they not want to
allow any Minister to reply?
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The Prime Minister and Minister
of Atomic Energy (Shrimati Indira
Gandhl): They had asked permission
and I believe the Governor had given
them  permission. ... (Interruptions).
The Governor, Shri Vishnu Sahay,
gave permission. We are in touch with
him.

Shri Ravindra Varma (Thiruvella):
What about the unfurling of the flag
by the “federal” government? (Inter-
ruption).

Mr. Speaker: Let us know the facts
first.

Shrimati Indira Gandhi: I am sorry
1 do not have the full facts. (Inter-
Tuption),
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Shri Tyagi: The Governor shall be
impeached. (Interruption).

Several hon. Members rose—

Mr. Speaker: Order, order.
sit down.

Please
They will all sit down now.

Shri Tyagi: We demand the im-
peachment of the Governor. (Inter-
ruption).

Mr. Speaker: The hon. Members
should not frel so much agitated. 1
shall hold it owver till 4 o'clock. The
Minister might be present here to
answer—who may know the facts
fully,—the External Affairs Minister.
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Shri Hem Barua: Sir, when this
matter came up yesterday on the floor
of the House, the Minister of External
Affairs wanted time and he promised
to make a statement today, after the
Question Hour. Now, the Minister of
State in the Ministry of External
Affairs, Shri Dinesh Singh, has given
out all the facts. I agree Shrimati
Indira Gandhi might not know all the
facts in detail; she would have given
a reply to my question possibly but
she did not listen to the question at
all.
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Mr. Speaker: I will take it up at
4 o'clock. The Minister of External
Affairs must be present here to answer
this question.

Shri Hari Vishnu Eamath: If the
Prime Minister is too busy, let the
Minister of External Affairs be pre-
sent here; not the junior Minister, the
Minister of State. (Interruptiom).
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1233 hrs.
QUESTION OF PRIVILEGE

Arorocy ny Associate Eprror, Hinor-
STAN TIMES re. MISREPRESENTATION
oF LOK SARHA PROCEEDINGS

Mr. Speaker: The House will recall
thet on the 18th March, 1966, Shri
B. P. Maurya had raised a question
of privilege in the House, alleging
misrepresentation of certain remarks
made by him in the House on the 17th
March, 1866, by th: Hindustan Times
(Evening News) of that date. I had
then said that I would ask the Editor
of the Hindustan Times to state that
what he had to say in the matter.

1 have now to inform the House
that the Associate Editor of the
Hindustan Times, in his reply dated
the 22nd March, 1966, has stated as
follows:

“The report in question was
received by us from the United
News of India as part of its nor-
mal services and was published
by us in good faith. We had no
regson to doubt the wveracity and
accuracy of the report at that
time. We had no intention what-
soever of attributing to Mr.
Maurya anything he did not mean
or gay. It will no doubt have
‘been noticed from the extracts of
the proceedings enclosed with
your letter that Mr. Maurya him=-
self admitted that his remarks,
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in Hindi, might not have been
very clear to some who heard him.
In any case we have learnt with
deep regret that Mr. Maurya was
wrongly reported.

We hope that this unqualified
expression of regret will be
acceptable both to the Speaker
and to Mr. Maurya."
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regret is sufficient and
the matter may be closed. (Inter-

ruption) Order, order. Shri Fakhrud-
din Ahmed.
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